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PREFACE

This Publication contains a brief resume of work done in the
Eighteenth Lok Sabha during the First Session i.e. from
24 June, 2024 to 2 July, 2024.

   NEW DELHI;          UTPAL KUMAR SINGH
September, 2024                                                               Secretary-General

Bhadra, 1946 (Saka)
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1.  DURATION OF SESSION

(1st Session of 18th Lok Sabha)

1.  Date of Summon : 12 June, 2024

2.  Date of Commencement : $24 June, 2024

3.  Date of Adjournment sine die : 2 July, 2024

4.  Date of prorogation : 4 July, 2024

5.  Total number of days of Session : 9

6.  Number of Actual days of Sittings : @7

7.  Number of hours of sitting : 34 hours 17 minutes

$  The first sitting commenced with the playing of National Anthem.

@ The session was scheduled to conclude on 3rd July, 2024. The House was adjourned
    sine die on 2nd July, 2024 instead of 3rd July, 2024.



2.  CANCELLATION OF SITTING OF  LOK SABHA

Sl. No. Subject Date of Remarks
Announcement

1. Cancellation of sitting 2.7.2024 As announced by the Chair and agreed to
fixed for 3rd July, 2024 by the House,  the  sitting  of  Lok  Sabha

fixed for  Wednesday,  the  3rd July,  2024
was cancelled.
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4

(ii) Departmentally Related Standing Committees

(DRSCs were not constituted till the prorogation of
the 1st session of 18th Lok Sabha)
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(iii)  Committees other than Financial and Standing Committees

(Committees other than Financial and Standing Committees were not
constituted till the prorogation of the 1st session

of 18th Lok Sabha)



4. OATH OR AFFIRMATION

Number of Members who made and Language in whichOath/ Date on which Oath/
subscribed the Oath & Affirmation Affirmation made             Affirmation made

1 2                           3

131 Hindi 24.06.2024

27 Kannada

02 Odia

10 Assamese

17 Telugu

11 Gujarati

02 Dogri

03 Marathi

17 Sanskrit

04 Bengali

14 Malayalam

14 English

04 Maithili

01 Punjabi

01 Konkani

01 Kashmiri

02 Urdu

01 Sindhi

97 Hindi 25.06.2024

35 Marathi

24 English

01 Manipuri

14 Odia

02 Santhali

05 Sanskrit

12 Punjabi

02 Nepali

27 Bengali

39 Tamil

10 Telugu

6



03 Urdu

01 Maithili

01 Bengali 26.06.2024

01 English 27.06.2024

01 Bengali 28.06.2024

01 Hindi   01.07.2024*

1 2 3

   * Shri Afzal Ansari made affirmation in Hon’ble Speaker’s Conference Room in Parliament House.
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6. PANEL OF CHAIRPERSONS, 18TH LOK SABHA

Sl. No. Name of Member Date of Nomination

1. Shri Jagdambika Pal 01.07.2024*

2. Shri P.C. Mohan -do-

3. Smt. Sandhya Ray -do-

4. Shri Dilip Saikia -do-

5. Kumari Selja -do-

6. Shri A. Raja -do-

7. Dr. Kakoli Ghosh Dastidar -do-

8. Shri Krishna Prasad Tenneti -do-

9. Shri Awadhesh Prasad -do-

*    Announcement made in the House on 01.07.2024.
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7.  VACATION OF SEATS IN LOK SABHA

Sl. Name of Member/ Date on which seat Remarks
No. Constituency/State became vacant

1. Shri Rahul Gandhi 18.06.2024        Resigned w.e.f. 18.6.2024.
Wayanad/Kerala                (Announcement made in the

       House on 24.06.2024)
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8. RESIGNATION BY MEMBERS

Sl. Name of Member Constituency State Date on which Date on which
No. accepted by announcement

Speaker was made in
the House

1. Shri Rahul Gandhi Wayanad Kerala 18.06.2024 24.06.2024
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10. OBITUARY AND OTHER REFERENCES

(i)  Obituary References

Sl. Name of the Member/ Date of Date of Time
No. Dignitary Death Obituary Taken

Reference H.  M.

1 2 3 4 5 6

1. Shri Manohar Joshi 23.02.2024

(Member, Thirteenth Lok Sabha)

2. Shri Brahma Nand Mandal 30.01.2024

(Member, Tenth, Eleventh and Thirteenth

Lok Sabha)

3. Shri Jai Bhadra Singh 02.02.2024

(Member, Thirteenth Lok Sabha)

4. Shri D. Venugopal 15.02.2024

(Member, Eleventh, Twelfth, Thirteenth,

Fourteenth and Fifteenth Lok Sabha)

5. Dr. Shafiqur Rehman Barq 27.02.2024

(Member, Eleventh, Twelfth, Fourteenth,

Fifteenth and Seventeenth Lok Sabha)

6. Shri C.P.M. Giriyappa 23.03.2024

(Member, Ninth, Tenth and Twelfth

Lok Sabha)

7. Shri A. Ganeshamurthi 28.03.2024

(Member, Twelfth, Fifteenth and Seventeenth

Lok Sabha)

8. Shri Kunwar Sarvesh Kumar 20.04.2024

(Member, Sixteenth Lok Sabha)

9. Shri Rajveer Diler 24.04.2024

(Member, Seventeenth Lok Sabha)

28.06.2024    00  10
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10. Shri V. Srinivas Prasad 29.04.2024

(Member, Seventh, Eighth, Ninth, Tenth,

Thirteenth and Seventeenth Lok Sabha)

11. Shri M. Selvaraj 13.05.2024

(Member, Ninth, Eleventh, Twelfth and

Seventeenth Lok Sabha)

12. Shri Sushil Kumar Modi 13.05.2024

(Member, Fourteenth Lok Sabha)

13. Shri Prataprao B. Bhosale 19.05.2024
(Member, Eighth, Ninth and Tenth
Lok Sabha)

14. Shri P.M. Subba 27.06.2024
(Member, Seventh Lok Sabha)

15. H.E. Dr. Seyyed Ebrahim Raisi 19.05.2024
(President of the Islamic Republic of Iran)

16. H.E. Alhaj Ali Hassan Mwinyi 29.02.2024
(Former President of the United Republic
of Tanzania)

17. H.E. Dr. Saulos Klaus Chilima 10.06.2024
(Vice-President of the Republic of Malawi)

01.07.2024    00  03

 

 
28.06.2024    00  10

1 2 3 4 5 6



(ii)  Congratulatory References/References on Landmark Occasions

Sl. Name of the  Date of Date of Time Taken
No. Occasion Occasion Reference H.  M.

1. Reference regarding Anniversary of 23.06.1985 01.07.2024 00  02
blowing up of Air India 182 flight
‘Kanishka’

2. Reference regarding the proclamation 25.06.1975 26.06.2024 00  08
of Emergency in the country

3. Felicitation of Indian Cricket Team for 29.06.2024 01.07.2024 00  01
winning the Men’s T-20 Cricket World
Cup, 2024

16
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12.    PAPERS LAID ON THE TABLE

(a) By Government : 338

(b) By Private Members : Nil
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13.   STATEMENTS

(i) Statements Made/Laid by Ministers under Direction 73A of the
Directions by the Speaker, Lok Sabha during First Session

of the Eighteenth Lok Sabha

Sl.         Brief Subject Name of Date Time
No. Minister Taken

H.   M.

1. Regarding the status of implementation
of the  Recommendations/Observations
contained in the 143rd & 154th  reports
of the Standing Committee on Health
and Family Welfare on Demands for
Grants (2023-24) (Demand No. 46)
pertaining to the Department of Health
and Family Welfare, Ministry of Health
and Family Welfare.

2. Regarding the status of implementation
of the Recommendations/Observations
contained in the 144th & 152nd  reports
of the Standing Committee on Health
and Family Welfare on Demands for
Grants (2023-24) (Demand No. 47)
pertaining to the Department of Health
Research, Ministry of Health and
Family Welfare.

3. Regarding the status of implementation
of the  recommendations contained in
the 145th and 153rd  reports of the
Standing Committee on Health and
Family Welfare on Demands for Grants
(2023-24) (Demand No. 4) pertaining
to the Ministry of AYUSH.

Sh. Jadhav Prataprao 02.07.2024 0   01
Ganpatrao  laid  the
statement  on behalf
of Sh. Jagat Praksah
Nadda

Sh. Jadhav Prataprao 02.07.2024 0   01
Ganpatrao  laid the
statement  on behalf of
Sh. Jagat Praksah
Nadda

Sh. Jadhav Prataprao 02.07.2024 0   01
Ganpatrao



(ii) Matters under Rule 377—Position regarding receipt of replies
from Ministries during the Eighteenth Lok Sabha

(As on 03.07.2024)

Session Total No. of Pending Percentage of   Time
Number of replies replies received   Taken

Matters received to the total     H.  M.
laid/raised matters laid/raised

1 2 3 4   5          6

First Session 41 00 41 00 00  02
(24.06.2024 to 02.07.2024)
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(iii) Statement indicating matters of urgent public importance
raised during ‘Zero Hour’ in the First Session

of the Eighteenth Lok Sabha

      Date No. of Matters raised No. of Members Notices Time
out of 20 balloted Spoken/ Received Taken
notices + extras Associated H.   M.

24.06.2024 NIL NIL NIL NIL

25.06.2024 NIL NIL NIL NIL

26.06.2024 NIL NIL NIL NIL

27.06.2024 NIL NIL NIL NIL

28.06.2024 NIL NIL NIL NIL

01.07.2024 NIL NIL NIL NIL

02.07.2024 NIL NIL NIL NIL

     TOTAL NIL NIL NIL            NIL
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14.   STATEMENT SHOWING DATE AND TIME OF RINGING
OF QUORUM BELL— THE ANALYSIS THEREOF DURING

FIRST SESSION OF THE EIGHTEENTH LOK SABHA
(24.06.2024 TO 02.07.2024)

Sl. Date Time when Time Subject matter Remarks
No. quorum Spent under discussion

bell rung (min.) when the quorum
(hrs.) bell was rung

1. 24.06.2024 1400 hrs. 03 — House re-assembled post-lunch
after Quorum bell was rung once

Analysis of ringing of Quorum Bell

1. Total time spent on ringing of quorum bell : 03 minute

2. Maximum number of times quorum bell was : Once
rung on a particular day

3. Number of times House adjourned for want : Nil
of quorum

4. Number of days when sitting commenced after : Nil
quorum bell was rung

5. Number of days when House re-assembled : 1
after lunch break after quorum bell was rung
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15.   STATEMENT REGARDING WALKOUT STAGED BY MEMBERS
DURING FIRST SESSION OF THE EIGHTEENTH LOK SABHA

(24.06.2024 TO 02.07.2024)

Date Time                                        Subject-matter

01.07.2024 1129 hrs. Shri Rahul Gandhi, Smt.  Supriya  Sule  and some  other
Members from the Opposition Benches staged a walkout
from the House after a demand for discussion on the NEET
paper leak issue was turned down.
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16.  STATEMENT SHOWING ACTUAL TIME SPENT IN THE CHAIR
BY SPEAKER AND MEMBERS OF PANEL OF CHAIRPERSONS

FROM 24.06.2024 TO 02.07.2024

No. of days Total time spent.

H. M.

Speaker Pro tem 03 06 53

Hon’ble Speaker 05 10 10

Shri Jagdambika Pal 02 05 28

Shri Radha Mohan Singh 02 03 12

Shri Krishna Prasad Tenneti 01 02 31

Shri Dilip Saikia 01 02 03

Shri Faggan Singh Kulaste 02 02 12

Shri A. Raja 01 01 08

Kumari Selja 01               00        40

TOTAL               34        17
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STATEMENT SHOWING ACTUAL TIME SPENT IN THE CHAIR BY
HON’BLE SPEAKER AND MEMBERS OF PANEL OF CHAIRPERSONS

FROM 24.06.2024 TO 02.07.2024

    Date Time Spent Total Time
H. M.

      1 2 3 4

SPEAKER PRO TEM    
24.06.2024 1100 to 1303 hrs. 02 03

1629 to 1800 hrs. 01 31
25.06.2024 1100 to 1232 hrs. 01 32

1526 to 1553 hrs. 00 27
1658 to 1803 hrs. 01 05

26.06.2024 1100 to 1115 hrs. 00 15
TOTAL TIME SPENT IN THE CHAIR 06 53
HON’BLE SPEAKER    
26.06.2024 1115 to 1314 hrs. 01 59
27.06.2024 1238 to 1245 hrs. 00 07
28.06.2024 1100 to 1116 hrs. 00 16

1200 to 1207 hrs. 00 07
01.07.2024 1100 to 1139 hrs. 00 39

1149 to 1220 hrs. 00 31
1226 to 1306 hrs. 00 40
1410 to 1556 hrs. 01 46

02.07.2024 1100 to 1221 hrs. 01 21
1553 to 1837 hrs. 02 44

TOTAL TIME SPENT IN THE CHAIR 10 10
Shri Jagdambika Pal    
01.07.2024 1139 to 1149 hrs. 00 10

1556 to 1700 hrs. 01 04
2005 to 2127 hrs. 01 22

02.07.2024 1221 to 1513 hrs. 02 52
TOTAL TIME SPENT IN THE CHAIR 05 28
Shri Radha Mohan Singh    
24.06.2024 1403 to 1522 hrs. 01 19
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1 2 3 4

28

25.06.2024 1232 to 1314 hrs. 00 42
1415 to 1526 hrs. 01 11

TOTAL TIME SPENT IN THE CHAIR 03 12
Shri Krishna Prasad Tenneti   
01.07.2024 2127 to 2358 hrs. 02 31
TOTAL TIME SPENT IN THE CHAIR 02 31
Shri Dilip Saikia   
01.07.2024 1220 to 1226 hrs. 00 06

1808 to 2005 hrs. 01 57
TOTAL TIME SPENT IN THE CHAIR 02 03
Shri Faggan Singh Kulaste
24.06.2024 1522 to 1629 hrs. 01 07
25.06.2024 1553 to 1658 hrs. 01 05
TOTAL TIME SPENT IN THE CHAIR 02 12
Shri A. Raja   
01.07.2024 1700 to 1808 hrs. 01 08
TOTAL TIME SPENT IN THE CHAIR 01 08
Kumari Selja   
02.07.2024 1513 to 1553 hrs. 00 40
TOTAL TIME SPENT IN THE CHAIR 00 40



17.  STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS TRANSACTED DURING THE FIRST SESSION

OF THE EIGHTEENTH LOK SABHA

Business  Time Percentage of the

Taken total time taken
H.   M.

PRESIDENT’S ADDRESS 18    48 54.84

MATTERS UNDER RULE 377 00   02 0.10

STATEMENTS—

Directions 73A 00   03 0.14

OTHER MATTERS such as Oath or Affirmation, 15   24 44.92
Papers Laid on the Table, Obituary References,
Questions of Privileges, Points of Order, Personal
Explanations etc.

Total 34   17 100
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